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ﬁ Outlook

Additional Affidavit | News Item titled "161 Illegal Colonies no O Zone making river water toxic" appearing in the times of
India dated 25.01.2024.

From skvka <skvka@skvassociates.com>
Date Mon 2025-02-03 6:15 PM

To vcdda@dda.org.in <vcdda@dda.org.in>
Cc  admin <admin@skvassociates.com>

0 1 attachment (3 MB)
Additional Affidavit.pdf;

Respected Sir/ Madam
Please find the attached additional affidavit on behalf of Delhi Jal board in the captioned matter.

Regards
Sachin Sharma, Adv
for

Ms. Kanika Agnihotri
Add. Standing Counsel, DJB

SKV ASSOCIATES
A-118, Third Floor
Defence Colony
New Delhi-110024
M: 011-46572411

DISCLAIMER

Privileged and Confidential email from SKV ASSOCIATES.

The information contained in this correspondence (including any attachment(s) hereto) is confidential and is covered by attorney-client privilege. This correspondence and any conversations
contained therein, including but not limited to replies are intended only for the review and use of the correct addressee. ~ Unauthorized use, disclosure or copying of this correspondence or any
part thereof is strictly prohibited and would be considered unlawful. If you have received this correspondence in error, we request you to notify us immediately by way of a return e-mail and
delete this correspondence along with all copies thereof. SKV would not be liable for the improper transmission of this correspondence or for any damages sustained as a result of this
correspondence or its improper transmission.

This correspondence is the property of SKV ASSOCIATES.
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